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Title: The Speaker made reference on the occassion of International Women's Day.

FToroll 3re1et | Aol WGPl 3 il @Y aie & 2 v ano A gy fra 3 seaende Afden f&aw & wu 3 #owRn suar 3 3l spandk Afden aw uw A amu
21t oY, dpaet wifdemail w1 &t o, amu 2eft o sruslt den e 6t 3R A gpEEETS Sl §)

off arster Fotel (HAR) & Asa1, anues! off gwebIGIY,
HAToTollr 3rezagt & Sft, e

3 Sherd & fp '#ifgen stet gffiforer: Fors sia &1 Bmiar - s Rwer w a8 seaandte Afgen f&as & Juctgr 3 & Har srn ar 37 53 e w2 ugell ar va e
AfEe Stot YfIfaIfEr wierel uid 3 ©: airdd @Y ot el 3t SR e oRT e, 531 &Y et & 2@eret 3t 2l 21we vd Jmonfie St B Afder ster gRARRRY ¥ el dis
I AL I A8 bl Afdern AIGT of off oot foren) ifden St yfefarfi stors amea & o 31 Rear a3l 3 Afiwiera & apdt 2, e ks 3 far @9 wdt &, @@ g
R 331 awdierat 3 gam s3ft &5 rer-amer g, &6 IMNioRE-aniels Resra 9 Afden Set yfeleiiied @ wierTe!, 335 @R R &, e, 3 JoITel vd IFRs ik 3 Jorhbt
ft afirent 2, 331 Uz oft fame g

JFdietol 9 s oft Breasd a1 R [ign, Faes, g Qe amnReg 2w Jfenal o Aerme uga @l JRwersieras geiron, e i Refler emdver @) agrar dar iz

)

e 3 sfdensi & sarar A sarer spncwa wreRflardt wr afer walr g &

wgderol 3 adaaln A ag oft Brofar fren sren @5 21emn, el afiz ca swraen arefl g swmer ®u A Juetey asaral B e wraedl, e e el ndsieras Farzea
uf¥ertl - 531 @azen @ Jed dotror, FAf aen sy dfoger ool vd e il 3 gty sruear den Aoren It wst forafor ot &Y o 9 el wrl wBY e A A
aft forofer gam s srerer Rrasrer argar (Feddrae Sacudie sitear) & wratoaor, Rermof iz RS cedl @ g @01 3t sam: 2t Go1 A wrl a3 38 aen g, soreri
erem 2l onster A R wwr @Y e weres smer B Brorfor B Rie asl w8y wwdersr A St wft afdene and off, 3801 vas ywrr A us Doifeagor 331 [or urar Ren e
ot a1 aifden arerer, sadt qifdy, soraemaut g, Farzedr afems, O ot arsddt § R gorast Ja @ Iener wu 3 s R @ yerer ot asvon enfdu afty swener oft asen wfdy,
farofer o1 oY yfeen, e fBifor iy Sflaer B &2 ey 3 Ry writ 3 @ifZensl G sarer A serer spners amefierd Ao o ¥ R &6 g ot won afde Jfie sa
At aszor B fere s2mt st areft arenal @Y g2 aszer A yfer s 2l oY yferag don )

TSt Sfocr2Aredter aifge o & uergr A s weft eflor, weilifds apr et forfdrer 8t 8, >t arnfore arY aasrht &, s Brattor 3 2 8ieft 8, et wdl-or-wdl s SI3 dlery &
U1 uf¥ars, U1 Iree, oot ol 3z §31 fte A o ol et sl wgunmell 218, 2l &l sl FsAky Semd, A wrorcdt &

ama 3peft oY b3 gparsmTeis)

3t 3 eYfdier aaell &, 3R SISt A el A s AR 3 et Rren 3306 o) serer srewn 38
Zamanferoft Sft amu dreren aracht ) Do you want to speak on this topic?

SHRIMATI HEMAMALINI (MATHURA): Yes Madam. ...(Interruptions)

HON. SPEAKER: Sonia Ji will please speak first.

SHRIMATI SONIA GANDHI (RAIBAREILLY): Madam Speaker, thank you for allowing me to speak on this important day — International Women's
Day. I also convey my good wishes to you, my good wishes to all my friends, women Members of Parliament, all the women of India and all the
women of the world. Our history is full of examples of women playing central and important roles in all years of life.

Inspired by Mahatma Gandhi, lakhs of women broke with tradition and joined the freedom movement. Way back in August, 1928, when women in
many countries were fighting for the right to vote, the Congress Party pledged itself to that right when India became free. When the Constituent
Assembly met to give shape to our Constitution, 15 distinguished women made notable contributions to it. Today, we proudly recall them. I have
their names but perhaps I would take too long to mention them.

HON. SPEAKER: Those names can be laid on the Table of the House. We will include them.
.(Interruptions)

SHRIMATI SONIA GANDHI: I will mention the names. Those 15 distinguished women were Sarojini Naidu, Rajkumari Amrit Kaur, Vijay Laxmi Pandit,
Sucheta Kriplani, Hansa Mehta, Renuka Ray, Durgabai Deshmukh, Begum Aizaz Rasul, Purnima Banerjee, Ammu Swaminathan, Dakshayani
Velayudhan, Malathi Chaudhury, Kamla Choudhary, Leela Ray and Annie Mascarene.

Today, we also take pride in the fact that we have had a first and only woman Prime Minister Indira Gandhi. We also take pride in the fact that we
have had a first woman President Pratibha Patil Ji and a first woman Speaker of the Lok Sabha, Meira Kumar Ji. Over the past six and a half decades,
women have made many striking achievements in different fields, which is quite remarkable, keeping and considering the obstacles they have had
faced. However, while we applaud these accomplishments, the fact remains that women continue to be victims of oppression and discrimination.

Madam Speaker, it is, thanks to the vision of Rajiv Gandhi that we have mandatory reservation for women in Panchayats and Nagar Palikas. Today,
over 40 per cent of the 40 lakh elected representatives in urban and rural local bodies are women. This I believe is nothing short of a revolution. But

recent developments are disturbing. On the one hand we celebrate the 125t Birth Anniversary of Dr. B.R. Ambedkar and on the other, in some
States, the right to contest elections at local level has been significantly curtailed on the educational grounds.

So, for no fault of theirs, a very large number of rural women, belonging to the Scheduled Castes and Scheduled Tribes, are being denied their basic
Constitutional right. I believe this compels our urgent legislative attention.



Madam Speaker, today is an occasion to celebrate but it is also an occasion to look inwards at ourselves as women.

The harsh reality is that the building blocks of discrimination against women lie within the very systems that are supposed to nurture and
defend them, namely, the family and the community. Ever so often, women end up, and that too for no fault of theirs, as victims of some traditions.
Too often, it is the family, it is the community that opts for sex selection that makes distinctions between male and female children when it comes to
food, clothes and education, forces girls into early marriage, demands dowry when sons get married, withholds girls' opportunities for employment
and independence and denies them their legitimate share of family property. While there is much in our tradition to cherish and to preserve, we must
have the courage to confront these social evils and fight against them. We must, as women legislators, join hands with our male colleagues in a
concerted campaign to change the mindset that underlines these practices.

Madam Speaker, the philosophy of this Government is said to be one of Maximum Governance, Minimum Government. I do not quite agree with the
Minimum Government part but let that be. On this occasion, I do have serious reservation of problems with the way maximum governance itself is
perceived.

Maximum governance is more than just accelerating economic growth. Maximum governance involves expanding space for debate, for
disagreement and for the expression of different points of view without inviting retaliation or retribution.

Maximum governance involves giving freedom to civil society, to NGOs and activists groups, often led by women, to carry out campaigns on
behalf of those whose voices are seldom heard.

Surely, maximum governance does not mean having double standards in relation to women and their rights.

Surely, maximum governance means protecting, preserving and strengthening our social and communal fabric. Surely, maximum governance is
anchored in the deepening of our democratic and liberal values.

Madam Speaker, surely, maximum governance also means giving us, women, our legitimate due, namely, the long awaited Women's Reservation
Bill, and I believe, we can expect in you, Madam Speaker, a strong ally for this cause. Thank you.

HON. SPEAKER: We appreciate Hema ji's very nice performance on 'Nari Shakti' on the eve of National Conference of Women Legislators on the 5t
of March.

SHRIMATI HEMAMALINI : Thank you, Madam. Happy Women's Day, Madam Speaker and all my colleagues. On this happy occasion of International
Women's Day, I seek blessings from all the elders and convey my blessings to all young women.

Today I would like to talk about the positive aspect of women in our society, ‘e errlee gereiod e oy daar’ - sl ondl 6t gsora a2 & asl serarer ol Zger
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afdens el el s FFoR dw? ardl ) szwr Bogn & & wodt ) Society that nurtures women automatically becomes a cultured society. If a woman is
respected in society and nation, she makes a wonderful society and nation. If the world respects a woman, world becomes peaceful and filled with
harmony.
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Now, I come to gender equality. Every human being is complete and healthy, if both male and female are balanced. The Chinese also believe in
power of Yin and Yan. When we pray we always invoke the mother and father of the Universe. Without women the Universe remains incomplete.

In Sanatan Dharam also we worship Laxmi-Narayan, Shiv-Parvati and also the Creator, Bhrma. He needs the support of Saraswati, Without Her, He
cannot do any creation.

Today's women are career oriented women, who are creating history by breaking the proverbial glass ceilings all over the world. st sifden ez 3t arse
S wairep aidt 8, adl afgen smor az @t oft aga st g et 8 Women are natural multi-faceted and multi-taskers. This is called work-life balance.
In Mumbai, I have personally seen in the outskirts of Mumbai the women living. They take care of their children. They take care of their husbands.
They pack lunch and send them to office. Then, they also take care of their saas-sasur. Thereafter, they undertake a two-hour journey to go to the
city and work in an office. They come back in the evening and start taking up all the responsibility of the house. She will be the last person to go to
sleep. So, I really admire all these women, how much they work. We really get inspired from them.

Women are naturally powerful. s3fiftro 308 aifts sasm weaa 8, st afts 5t ursten asaa & 3ot 3t oft aifes ae<ht & Every girl should be allowed to dream big
like every boy so that she can become an achiever in her own right. We should create a balance between male and female, give equal opportunities
instead of suppressing women. siai ardl it ssoit axdt 8, asi e aiftpen agdt 8, Siat ot @1 frewrR den dal s aftpal @1 dicrarcn dom, Siat ot @ goord ot
asi JAuaerc, AWeTI, 91ifer, Yo @1 arraur dem oidt @ arpidel, geepisst, ast fdgen, amater, yrgsferas smuar amst ama am sieft & I would like to conclude with a
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*SHRIMATI R. VANAROJA Hon. Madam Speaker. I thank you for allowing me to speak about women, on the occasion of International Women's Day.
In this august House, I want to make a mention of the Message delivered by our beloved leader Hon. Chief Minister of Tamil Nadu Puratchithalaivi
Amma.

Great Poet Mahakavi Desiga Vinayagam Pillai said, "It is a great boon to be born as women". To mark this occasion, every year, 8 ' March is being
celebrated as International Women's Day. The Tamil Nadu Government under the leadership of Hon. Amma has been implementing several welfare
schemes aimed at improving the standard of lives of women; to ensure their rights; to mitigate their sorrows; and to ensure the protection of
women. Tamil Nadu is a progressive state in every sphere of activity particularly for upliftment of women.

In order to ensure the equality for women, the Government of Tamil Nadu Government under the leadership of Hon. Chief Minister Puratchithalaivi
Amma has been implementing several schemes of historic importance. I want to mention some of them. All Women in Tamil Nadu are happy with
the successful implementation of several schemes like Cradle Baby Scheme, Chief Minister Girl Children Protection Scheme, All Women Police
Stations, Women Commando Force, Kalpana Chawla Awards for women for their courage and daring enterprise, Awvaiyar Award for Women of
Excellence, 4 gm gold for the Tirumangalyam along with financial assistance under Marriage Assistance Scheme.

Using the first letter of mother's name as initials; usage of the word Kudimagal/which is the feminine gender for citizen, Dr. Muthulakshmi Reddy
Maternity benefit assistance scheme are some of the welfare schemes which are received very well by all quarters in Tamil Nadu.

A 13 point scheme to protect women against crimes, Women Literacy Scheme aimed at encouraging women's education, Scheme for Continuing
Education, Schools and Colleges built in vicinities, Amma Literacy Award for Women Writers are several schemes that are implemented with zeal.
Setting up of Self Help Groups (SHGs) for women enabling to uplift their economic status on their own, issuance of Amma Mobile phones to the
trainers of these Women Self Help Groups, Industrial Estates specially meant for Women Entrepreneurs, Working Women's Hostels, 6 months
maternity leave for women government employees are various other important schemes implemented by the Tamil Nadu Government under the
leadership of Hon. Puratchithalaivi Amma.

A scheme to provide mixies, grinders and fans free of cost to homemakers with a view to help them in their kitchen work, providing milching cows
and goats free of cost, scheme to provide 10 % subsidy to women members of Women Tailoring Co-operative Union to purchase modern sewing
machines and thereby helping to improve their economic status, special schemes for disadvantaged families with women as heads of families,
reduction of age of maturity from 20 to 18 in order to avail maturity amount under Girl Child protection scheme are some other welfare schemes of
Tamil Nadu government. A scheme to provide sanitary napkins free of cost in order to protect health of women, setting up of women health
complexes, 24 - hour maternity health service, scheme to provide weighing scales to children, infants, young mothers, pregnant and lactating
mothers, scheme to provide supplementary diet to infant from 6 months to 3 years, pregnant mothers, lactating mothers and teenage girls, separate
rooms for lactating mothers in bus stands to feed their infants, are other programmes that are successfully being implemented in Tamil Nadu.

In the year 1994, as per Act, one-third reservation was provided to women in local bodies. Now the reservation has been increased to 50% for
women. These are the some of several schemes which will definitely help in improving the standard of lives of women in Tamil Nadu.

Women are forms of knowledge, energy and compassion. I wish to them all the best to create history and win over the world by overcoming all the
hurdles in their lives, with confidence and concerted efforts. I once again express International Women's Day wishes to all of you. I am extremely
happy to reiterate the Message of Chief Minister of Tamil Nadu Hon. Puratchithalaivi Amma in this august House on the occasion of International
Women Day. Thank you.
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SHRIMATI PRATYUSHA RAJESHWARI SINGH (KANDHAMALY): I thank you Madam Speaker, for giving me this opportunity to speak on one of the
most crucial topics of Bride Trafficking in India on Women's Day.

As we all know, a major part of women go missing every year. According to Global Voices approximately 90 per cent of the 2,00,000 humans
trafficked in India every year are victims of inter-State trafficking and are sold within the country.

Bride trafficking is forced sale, purchase and resale of girls and women in the name of marriage. Girls and women are kidnapped or lured into bride
trafficking and sold, raped and/ or married off without their consent only to end up as slaves and bonded labourers at the mercy of the men and their
families, who have bought them. The States of Haryana, Punjab and Rajasthan are major destinations of trafficked brides. According to a six year
long analysis conducted by Empowered People, girls from West Bengal, Bihar, Odisha, Assam, Jharkhand etc., are trafficked.

Although a trafficked bride is technically married to only one man in the family, the man's brothers or other male relatives see her as a property to
be shared. Children born to these mothers are not accepted in the community and are looked down upon by peers. On the legal front, this form of
trafficking and slavery is not considered under the Bonded Labour System (Abolition) Act, 1976 nor is marital rape a crime in India.

Bride trafficking is not just a woman rights issue but a human rights issue. Bride trafficking is not a marriage. It is a lethal combination of the darkest
form of domestic slavery, bonded labour and sexual slavery. Bride trafficking is the ultimate dehumanization of women.

I hope, we will be able to give justice to these voiceless and helpless victims.
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ottt srraron Gsferwara staclt (aaanrer-afdnr) : soroflr aicas Sff, el A2 st wfden Raw B arere w2 dledr w1 sior far 3 geRt gd awial o ot asi w ol
amofl arer ¥xft &) orenredd) Sft o wger areed) arer sl w2 vt &) A A-efler wide wsi vz o wigefl SN adon A et A @A &) v o w6 & @ 50 yferert aifdems aidl sfiy os3
3t anzerur @ asie A ww w3 3 E) Afdver S &a A & 5 wifden wva gorase ar Bren ubug T gorass Sia A ey urd aiefl & e 3o ufer @ 3o A Ar o1
forerrsht 3e1ds amer 3 3 & iz A wad & 5 S oft 3, anu snd aat why

A A awt s 3 odl Al 15 331 ameivr Breor B arg oft 3D Rt @1 2T A W ol US 261 &) 3A & PPl oidl Dl A7 IPR 308 A UG fiew &,
3oz d fren uYug Jige aofl &, ser a vavene, a1 vadl aoft & o oft don a=ii dren & s amar oft 331 wweie #ren siren &7 aier oft 32 aew el @1 ot oreifen &, as
agell aidl &) 4s v ant & ol gaen ai Ramwer i et 3

gy, oridl 3 gardl arfdems udl-ferdt @ar &) anor oft 308 g ordf Brer ur 38 &) o3t 3 frer Fravelt 2 afiy Prer 3¢t 3 Afdvor aifdi 3t 358 Pien ol Brer ur 2 &) st Sofiforafyer
&t ugrE w0l areft ersfva gy ura el & siiz wadt E 5 wetl weri dos 3 721 vabetar eltor dlont & Al 32 fore 773t AA anfde A s 33 Foell-xelt ¢ wat E Afdsar
a3t anuds aneemr 3 2Rtz A adler 3 b 33 yferer spR & Rt die-djguslol af aifdemal @ ameew & Y & e @oiell A udell stz Al adell, Sl sa wad & [ "ad
aanall, 3t gl A b 124f ares ugal I P el Ao 33 @ Y AN Joi Ao 3P E Iow g AN F3 Y A AP adsh shiz A arer TN uz wwEd Ak

Si @t 2@ U2 orerredt oft of @l & s aifdensi @ anfes =u 31 e el aifde, o s & anfeles wu A Aew ordl bl fa aes 3od dE Aiel-IATel ofdl Bt aeiifts as
a3 3 warens oidl el 3, safen ol sl aidl Bierdn PR A s el ol Fa &Sl 368 FFHTel Soll YT B

S dor Sum s arermeg, & ofer aifez &t ara ang) At w2 Ealy ARG amuera Sft &, A #79) dier 33 & si e war [ ag oft v a1ET 3 Al @ gofer do & fere afta
e e o 2 wife 9 aneft & A aifge af ordl on adbeft, A aal gfer ardl w2 el e a=ll? 33 gar Sadfert Dt are wad 8| g 9l 9 SIwp2 gofar @il adt W A ?
<16 off e age ast At 3

dicar-am 9 dlol vas diee Sxdl 39wt = en fp v wfden A aon 2@ § ot Sit 81 B Snl 8 & Sl v aa adar I &, 33 W o @ fbor &dt &) 3 dud! § fs ag
aifgen 2t off aonr 2@ & oz acd @l off siwmer 3@ &) wifdem wdt-uid disl @l dwe aga e add A doteric w2 el & a1 Jor BI ISl 3 i afdem adell, o
ardbt & e 3 afdam amer agstt A Sor iz g gen Jie aftrer st 3 yerfer wem

26l U2 9 3 d1ERE 3 el digell [ wifden ameemn 2 aga ar Mfern St dledt &, s A wet w o g, U6 e aga el A g e @ i s anefials A 9 wEn
U2 dtet oft 361 g g9 el U2 wga el A S & [ 3nEI0n I 597 &) Aol 33 W2 O gicn oidl §

SIS areiRSd orpE off of et en [ aifgemall @t ameenr urdt aBnT w gon aifée, uidt aw @2 & @ia 2t afden Jiwe 3 anwsh, wla it #fger var.oe.v, qoeh, ate it
aifgenr gl et urdt e Wl @ afgen st Row adds A @ @l safee & wwsedt g Ro A o g9y 3, Sl oried) Sft of war, erredt Sft of aga g war iz
gfifere & ar-ar 3o Bl @3 @ g ... ()

ATeTotiRT 3re=rer & amueht Aacht &

offarelt siraen Usfersaa srach: 3t aga arcdt agclt 3) 3 w1z oft asaon argoft fs St oft forofer afgemall ¥ fore Aar &, 9121 crer 2 5 A3 @ 21 AP aga? dont SIwdt &
Siftf¥eas dferciar fier @t garat anf 2005 3t iyt <t eft Afdsor amot aen 27 st 3t gt aen w37 Afgemal B B A o1t frerar 2 3l Afgenan @ wioper @ ot uer ordf
&) wifer @2 se1 Rraseen amar ardf aY aver oraserom, arsfar 2 foroman 2mer switor 3 oft ureft forascren, fiar 2 f&er &t Faafial wt g A oft spGTer forasceom; wfrer st
2% P @2 Iervol B St 3 3T LEI-LT 2T et ag act ferevciem §3Rb amer-2mer i nft @t aifden fEazr B gpraEem S gu aeft ara 2w wdl §) o



SHRIMATI KAVITHA KALVAKUNTLA (NIZAMABAD): Thank you so much and once again a very-very Happy Women's Day to all of you.

Madam, in the beginning I would like to thank you profoundly for taking an initiative that nobody else till date has taken. You have given us a huge
platform while initiating the National Conference of Women Legislators for two days. You created a platform and the hon. President, hon. Vice
President and the hon. Prime Minister Ji had attended the Conference for two days, not one day, and they have increased the gravity and dignity of
this whole programme.

Madam, I have seen that the MLAs who have attended this Conference have been very spirited. They have a renewed vigour. When they go
back to their constituencies they can carry the spirit forward and can encourage many more women who are actually working at the grass root
levels; it could be ZPTCs, MPTCs or MPPs. Most of them have promised, Madam - whatever you have initiated today here - that they want to go back
and do the same thing in their constituencies. I am sure this has connected thousands and lakhs of women across the nation and I thoroughly
congratulate you for taking this wonderful initiative.

Madam, I would very proudly like to say fs dzn useft a1z eltas r9m 3 gan 2 Ry anuar Daft vas wilar g B 2 @z oft safen gan @ aeiifes vas fgen adtass ug uz 3
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*SHRIMATI PK.SREEMATHI TEACHER (KANNUR): We are thankful to you, Madam Speaker for giving us an opportunity to our women members to
speak in the Lok Sabha today. Speaker Madam and our respected Prime Minister I am sure had taken this initiative on behalf of the Government.
Personally, I am happy, because even those members who did not get an opportunity even to raise a single question, has got an opportunity to
speak. One of the main yardsticks to measure the development of our country is to assess the status of our women. If you talk in general about the
status of women, they are socially, educationally, economically and politically backward.

We have several women stalwarts about whom we can be proud. We remember with pride, the name of Jhansi ki Rani. She had fought against the
British rule and Subhas Bose's INA had a women's regiment. Captain Lakshmi was the chief of that women regiment. In Kerala, we had Unni Archa,
a women who took up arms and fought and defeated her enemies, even as her husband could not face them.

We have heard about several brave women. Respected Sonia ji, remembered thousands of women who stood alongwith the men and fought against
British imperialism. But after sixty eight years, when we analyze the status of women in society, it is not a matter of pride, but one of shame. Look
at this Lok Sabha itself. Even after sixty eight years, we have only 12% representation for women. Certainly I can see, a better representation of
women in the treasury benches, and it seems the BIJP Government has shown a positive attitude to women. But 66 members, or twelve
percentages, is it sufficient? African and Latin American countries have higher representation of women in their legislative bodies. So a low
representation of women in governing and legislative bodies,&€! a€!

HON. SPEAKER : Yes.

SHRIMATI P.K.SREEMATHI TEACHER: Kindly give me some more time madamag].. so, low representation of women does not reflect the progress of
a nation. Madam, Afghanistan has twenty eight percentage of women representation. That Afghanistan, which has strong Taliban presence, has 28
percentage of women representation. In Kerala, we have only five percentage of representation women in our state legislative assembly. This is not
a matter, that can make us proud. Madam, why is if that we cannot pass the Women's Representation Bill in the Lok Sabha? That bill was passed in
the Rajya Sabha, six years ago. Why are we delaying that bill in the Lok Sabha? I am sure, that while the Hon. Speaker Madam is on this chair,
during the tenure of this very Government; the Women's Representation Bill, which has already been passed in the Rajya Sabha can also be passed
in this House as well. We can thus ensure that women get 33.3 percentage seats in this House.



Madam, another point. The BJP who was then the opposition party, what was their stand? They said, we will support Women's Representation Bill,
but we need mutual consent. Madam I am telling, put the Women's Representation Bill for vote. We can see who are with the women, and who are
opposing us. We can distinguish our friends and foes then.

Madam, I don't think just to allow women members to speak is not enough. So, my view is that, socially economically women are still lagging
behind. So women should get an opportunity in governance. If given an opportunity women can fare so well. This has been amply proved by
respected Kiran Kher, Meenakshi Lekhi, they speak so well. But they should be given opportunities. Why are they not given? By legislation we should
ensure that women get adequate representation and opportunities. So to improve the present circumstances we should pass the Women's
Representation Bill. We want to know, whether this time with the initiative of the present Government, Women's Representation Bill can be
introduced for passing and adoption? Can we have an assurance on the part of the Government that the bill will be introduced for passing during this
term? So on this day, the International Women Day, the Parliamentary Affairs Minister should give us an assurance to this effect. If the Minister can
give us such an assurance, I can agree that this opportunity given to us to speak, has indeed been purposeful. I thank, Madam Speaker for kindly
allowing me time to speak at length.

Thank you.

SHRIMATI SUPRIYA SULE (BARAMATI): Madam Speaker, thank you very much. I may sound a bit cynical but 364 days is not Women's Day and one

day in a year we are celebrating Women's Day. You started a new trend of building a resurgent India. That was the topic of our Conference which
you led for every women legislator in India. We had two days of very interesting topics that we discussed. When we were planning this Conference I
still remember your words of wisdom that we do not want to discuss only women issues, social issues, crime against women, but we want to bring
women in the forefront of India. That is going to the real resurgent India. You focused the entire Conference on finance, women's rights and gender
equality. I think, what we really want to make, bring in the change, is to making sure that every women gets equal right and the resurgent India has
to be about equal rights for men or women. So, what Shatabi said is very true that we do not want one day of Women's Day where we all get an
equal opportunity because we all represent men and women here. We even have male voters. So, we owe it to both the genders. I think, the India
that we dream of which are about having equal rights for all. That is what even our Constitution says. I am proud to say that I was born in a family
and come from a State where we have the biggest reformers. Madam Speaker, you were also born in that State. It makes me really proud to say
that all the women issues that first came up in this country were in Maharashtra, be it B.R. Ambedkar, be it Shivaji Maharaj, Sahu Maharaj. This is
all the legacies of Mahatma Jyoti Phule and that is the reason why we all are here today. So, these are the proud sons of the sail. I am really happy
today that not only women are speaking but some of our male Members are going to speak in favour of us. I think that is what really is the beginning
of a new change.

Madam Speaker, I would definitely like to speak about a couple of women which I really think need recognition. We keep talking about gender
equality. I would talk about three of my women colleagues who are always in the House are exceptional but they are different. They do not come
from any political background but have made a mark for themselves. One out of that, I must say with high regard, is Ms. Rama Devi. Ms. Rama Devi
became a widow at the age of 40. She had five children. Till today she has not got justice for her husband's death. She won the case in the High
Court but she is still fighting the case in Supreme Court because the murderers of her husband are still there. I think, we need to celebrate, not all of
us women but women like Rama Devi need recognition because this is the brave daughter of India; this is what gender equality. She has not broken
down. She has become a Member of Parliament again and again. She has fought for rights, not just for herself but brought up exceptionally well her
children. All her five children are professionals and make India proud, not just in India her son-in-law also serves in the Indian Forest Service. So, I
think, she needs a round of applause and we are so proud of Shrimati Rama Devi. We get energy from her.

Shrimati Teacher, who is sitting here, again comes from no political background. She is a teacher here. We all take so much inspiration from her. Her
father, mother and husband are all teachers today. What she is leading from the front is to make a change and the only way we can make change
and give equal rights to every human being is through good care, education and health care.

So, we need leaders like them, whether man or woman, to bring in the change that we are all looking for.

I take this opportunity to congratulate all these people who are strong, energetic and powerful not in the sense of having a Mantralaya but power
and will to create a make a difference. This is the difference we want.

SHRIMATI MEENAKASHI LEKHI (NEW DELHI): Firstly, I want to congratulate everyone present in the House and everyone in the country. amsr aifgen
[t @ Iuctst 3 3 Al dga-aga wurs 2 gmmeny) 25 RBrasaz, 2015 o vl genses aleid of @ifter Rd aiie 3w uiaar cige, ag feier el amfl Sis2
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"Future, We Want" @ ofidas f=mr orem & wisre &t aie sar 38 oivee) st S siftear anfge, a5 A amuvil 3 3 g ) &3t e afdwer anfe, et RRaficiee o &,
@1 fRidaniEesrz 61 wiet 531 Agar A aidl 3t &) afew 31 Aal Dl dw A vas arenad 91 wfdwr Al F wg Al v aga B1 20 anen 8 iz as @e & [ Jzen i e @I
arftrasrz sifgemal @t féem sme affe ora vl wr fwer amer 2 aY anu ard 52 Sor wr sferere sorase A, A adener 3= e aifdwer 3= At amu uRBY f arfder & gifey B e
IR E1 3l ArGell W a1 url A & uar acren & fos wrqerfes @t s31 Jer Bt g Aeren @t anget g g3 a anGet ard ddareza 8 em MR &1, A ol ores DA &,
forror 521 2reg, Y Acron @Y SEIRN A 21 Bt Ao @Y S sEmRN A @l uz gy 3u-2reguier Sft wr amwr 3P wne e &, Y & anuds st wie wIon ared! § 3u-
arecufer Sft or amads gren RS @it # go geg @8 o A iz Iodt orect @ A Srgeren aradt g

"A closer look at the participation of women parliamentarians lends weight to the notion that most, though not all, only
cover issues related to women. This also seems to be sustained by data on their membership of Parliamentary Committees



though the responsibility for this state of affairs is to be shared by party leaderships who, in the final analysis, do the
nominations. A few instances sustain this impression. There are just two women members in three Financial Committees
out of their total strength of 74 members. While the Committee on Estimates has two women members from Lok Sabha,
there is none in the Committees on Public Accounts and Public Undertakings from both Houses.

The Departmentally-related Standing Committee on Finance does not have a single woman member, while the Committee
on Railways has only one. The Committee on Home Affairs has got two women Members whereas the Committee on
Defence has four. In all, there are seven women Members in these four Committees out of their total strength of 124
members, thus constituting approximately six per cent. The thirty Member Joint Committee on Insolvency and Bankruptcy
Code, 2015 has only one woman Member.

Even the Committee on Security in Parliament Complex does not have any woman Member other than the Speaker as its
chairperson.

In contrast, however, the Joint Committee on Empowerment of Women has 28 women Members out of the total strength
of 30 Members, constituting a whopping 93 per cent.”

AT EAGT & 3T DHaEell a0 disd! &, a8 Bia, 3 wafes i fdrae! aeme & fw AR, saen 3= aid &

offercht dfoneht a=ht @ sdtas: wdcan, ws siwst Jca B Fwgr 3xmon Afsrart en iz A safere us adf ws =& & fv All this is coming out of some kind of malice
towards women. But I am sure that is just an oversight. On this Women's Day, let us do this correction and let us pass this resolution in this House
that this correction needs to be carried out and adequate women representation in all the Standing Committees and Select Committees should be
there. If we really want to attain sustainable development, whether it is climate change, education, health, etc., is unachievable if we do not allow
women participation in all the Committees across the board.
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PROF. SUGATA BOSE (JADAVPUR): Thank you, Madam Speaker, for giving me this opportunity. As I listened to my eloquent women colleagues
speak today, my mind went back to the *Zero Hour' 20 years ago in 1996 when my mother, Shrimati Krishna Bose got up and demanded the passage
of the Women's Reservation Bill. That was 20 years ago. When she saw that there was some resistance to that Bill, she introduced a Private
Member's Bill in 2000, offering a very simple amendment to the Representation of People Act which would have required every registered and
recognized political party to nominate at least 40 per cent women in each State. I appeal to you Madam Speaker that one way or another, please
ensure that women have just representation in Lok Sabha in the future.

Sonia Gandhiji in her beautiful statement has already paid tribute to the women who took part in Gandhian Satyagraha. Madam Teacher has already
mentioned about Rani of Jhansi and the women, very often very poor women working in rubber plantations who fought in the Rani of Jhansi regiment
of the Indian National Army.

I would simply want to add a tribute to the women revolutionaries like Pritilata Waddedar of the Chittogong Armoury Raid and Kamaladevi
Chattopadyay who went abroad, and there in the United States — she was the first to refuse to give up her seat in a train, long before Rosa Parks
did the same thing on a bus. These are the women whom we should remember and take as our inspiration.

I wish to tell my women colleagues that because my name ends in an "a', I often get letters addressed to —Ms. Sugata Bose. I never object



to that. Especially on this 8th of March, I want to say that we will stand in solidarity with you, and fight shoulder to shoulder with you to end gender
discrimination in our country once and for all. Thank you, Madam Speaker.

SHRIMATI KOTHAPALLI GEETHA (ARAKU): Thank you, Hon. Speaker, Madam, for giving me this opportunity to speak on the Women's Day. At the
outset, I would like to congratulate all my colleagues here in Parliament, and I also extend my wishes to all the women of the country.

I would like to say from the bottom of my heart that you are an example and roll model for all of us who are here. Union Minister, Kumari Uma Bharti
has stated that you are a person who has built your life on your own terms and you never depended on any background for your political career. Not
only that, we see you as a great inspiration because of the recent Women Legislators Conference wherein we all participated. There was a huge
applause from all the women legislators who have come from across the country. Women have learnt a lot from this Conference to stand united and
extend solidarity.

I would say that reservation is not the only way that women can expose themselves. All of us who are here have come to this Parliament without
any reservation, fighting with all the men candidates because there is a woman in every way, in every part of man's life. If we are able to mould our
family in such an effective manner, we can always play a major role in the national politics.

On this day, I would like to make a request that we require more encouragement in the Parliamentary Standing Committees and in law-making
agencies so that we can contribute our best efforts for this Parliament and for the nation. We all, hereby, on this Women's Day, again in solidarity
stand united to fight for the cause of the nation, and we are all there for the nation building.
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SHRIMATI M. VASANTHI (TENKASI): Madam Speaker, I would first of all, like to extend my warm greetings on the occasion of International
Women's Day, to all the women of our nation.

The development of women implies development of the nation. Our leader, the Chief Minister of Tamil Nadu, hon. Puratchi Thalaivi Amma strongly
believes in this and has taken every action for the welfare of women through many schemes, right from the birth, such as the Thotti/ Kulandthai
Scheme, Girl Child Protection Scheme, Free Sanitary Napkins Scheme for Adolescent Girls, Gold for Mangalsutra, Cash Assistance for Graduate
Women for their Wedding, establishing the first All Women Police Station in the country, Women Self Help Groups, the Amma Maternity Scheme and
many more schemes for the welfare of women across the State of Tamil Nadu.



Recently, Amma has announced to hike the reservation of seats for women in all local bodies in Tamil Nadu to 50 per cent so as to promote women
empowerment.

I would like to request the Union Government to take steps to increase the funds under the MPLADS so that we can help women in the rural areas in
a better way. Thank you.
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DR. RATNA DE (NAG) (HOOGHLY): The United Nations has come up with the theme for International Women's Day in 2016: 'Planet 50-50 by 2030:
Step It Up for Gender Equality'. There is a need to ensure gender equality. It is not going to be an easy task. We live in a world where inequality
prevails. To be very frank, inequality is our psyche. To come out of this mould is not easy. It is arduous. It needs a lot of guts, courage and what not.

Woman has the capacity to excel in whatever she does or whatever she aspires for. Our hon. Speaker, Shrimati Sumitra Mahajan is a good example
of how women can achieve with hard work, sincerity and perseverance. Our country has produced many eminent women leaders starting from Indira
Gandhi, our former President Pratibha Patil, our former Lok Sabha Speaker Meira Kumar. My party, the Trinamool Congress is headed by a woman,
Mamata Banerjee who faced all odds to come to this position and become the Chief Minister of West Bengal. We should take up the cudgels. When
we come across any injustice, we should not let it go.

I would like to quote Mr. Ban Ki-moon, the UN Secretary-General's message for International Women's Day 2016:

"We have shattered so many glass ceilings we created a carpet of shards. Now we are sweeping away the assumptions and bias of the
past so women can advance across new frontiers."

Before I conclude, Madam, I would like to convey my regards to you and all the hon. Members of this House of all women in my State, in the country
and outside the country. Thank you, Madam.
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SHRIMATI ANUPRIYA PATEL (MIRZAPUR): Happy Women's Day, Madam to you, to all my hon. friends here and women across the nation.

Madam, this Parliament from time to time has enacted various laws to protect the dignity of our women but unfortunately women still continue to be
oppressed and exploited in different parts of the country. I will say with all conviction today that the only solution to this problem is having more and
more women in our State Legislatures as well as in our Parliament. The Women's Reservation Bill must be brought to the consideration of the
House, keeping space for women coming from the marginalized section of this society, the SCs, STs and the OBCs. It is because nobody can talk
their pains and their miseries better than them. Our Legislatures must be a reflection of women coming from all sections of the society. Madam,
women need to understand that no social reformer; no saint, no palitical leader and no bureaucrat can create change in our life. We have to be an
instrument of change and this process must begin with love for our identity as a woman, self-acceptance, self-exploration, understanding in our
strength and facing and fighting our own insecurities and fears to grow as an empowered individual.

Madam, I just want to conclude by saying that a woman is like a tea bag, you never know her strength unless you put her in hot water.

oftareht et wrerster (Sere siear yFat) @ awast adiewn Sft, & sner S-eftor 7 yuren ansedt ) 33 B B grEamer A5 ugd F A ol @ A 9 wiffer asvon anadt g et A
e, 3y gt aite foen &, Brogior a7t dar Ren afiz 91 ané afte 3y 3 @1 oft gm amma ordf 32 sfie gor Jraet Fwreran &t itz o, Ralt wifden gorer Jorow &)
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aer & arfl, vy Weft goorer JfeifSen, St diwen s awren wr den argar aAfdagr 3, historian compares her to the Queen Elizabeth-I of England and Queen
Catherine-II of Russia, one such ruler was Holkar, Queen of Malwa kingdom, Lok Mata Punyashlok Ahilya Bai Holkar.
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souradic’ e & arcrr &) didtor & aifden e A & Aerenan, suaic 3u sfden A gysdl 3, saféw there is no need of women empowerment because they are
already empowered.
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AGA-dg oIS
HON. SPEAKER: Now, Shrimati Aparupa Poddar.

Please conclude within a minute because it is already 1.45 p.m. s archt s 3t st stisen uSsm,

SHRIMATI APARUPA PODDAR (ARAMBAG): Thank you, hon. Madam Speaker, for allowing me to speak in this august House, & awat smft gocfisar at
didror 3 Bt sifdas gprmroms St &, anuet aft 9 awoft gprwmems St §,... (cauror)
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THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY

AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam Speaker, I was carefully listening to the various points and suggestions made by hon. Members from
different sides of the House today. We have also been receiving suggestions from different people from time to time across the country. After
listening to many of the sisters who spoke on this issue, I could realize that if we give an opportunity, they can excel. That is the lesson which all of
us have to understand.

You have seen that we made an experiment also this time about the Presidential Address. The Presidential Address is one of the important debates
in the House. It was initiated by Shrimati Meenakashi Lekhi. It was seconded by Shrimati Harsimrat Kaur. Both the proposer and the seconder were
women. I must say and admit that both of them have effectively put forth the point of view of the Government. I am very happy about it.

Today also, from different parties we have seen different ladies speaking about women's empowerment. They all made wonderful and beautiful
points in their own way and that also shows the point, given an opportunity, as I told you, they can excel.

But now the issue is, after these many years of Independence, dowry, child marriage, 'Bhrun Hatya', atrocities against womena€” these are still
happening. We should all ponder over this. This is not because of this party or that party. I do not want to be, what you call, political in this issue.
We have seen that also and if at all somebody has to take the blame, then all of us have to take the blame and take it in proportion to the time we
have ruled the country. So, let us not try to make politics out of this. The issue is, the change of mindset. For dowry, there is a law. But has it



changed fully? Then, with regard to atrocities against women, we passed a very stringent law recently, Nirbhaya law. Has it changed the position
totally? No. It has changed to some extent but we need to go further.

And, the third one is, as I told you, about the Bhrun Hatya. They are trying to find out whether a girl is going to be born or a boy is going to be born,
feticide. We have legally banned that also. But what is happening we are all aware. With regard to dowry harassment also, we know who are
responsible for the same. I need not explain further.

So, every section of the society, including men, womena€”all of us have to introspect and then we have to create a social atmosphere of that need
for change in the country. Some people are saying it is all because of our culture. I do not agree with them. We call this country as motherland, not
father's land. We call it as motherland, Matrubhumi, That shows the respect which our culture had about a woman in this country.

We also say, Vande Mataram. 'Mataram' is the slogan given during the freedom movement. That also shows what was the thinking at that time of
our great forefathers and our leaders. Even in Purana period also, when we take the example of Saraswati as education, people say Education
Minister....(Interruptions) 13, stol aMues o @t ara Jolt 2, amu off g3t ara Fom, ...(=wwmer)

oft aifeernrsior 7331 (arcrPit) & s ol @1 aduer ol &) ...(waerer) Why are you bringing nefas name here? You take your part....(Inferryptions)
off war. Fdzn oI 3y el sealere W) &7...(sawner)
SHRI MALLIKARJUN KHARGE : It has nothing to do with this. szt Rraserer a5 smer aen Jider &7...(caermor)
off war. e otrrg @ 3 adl ugon arsan g R 51 Baweror A amer arn e en, BR¥afictorr ... (o)
artotoiler arearg @ Adseen Sft, s el arer @Y dverers @3 Al A agar ared arrrar ¥ wcer i aal Bt )
Q€| (czraurat)
SHRI M. VENKAIAH NAIDU: That is your habit to disrupt people in between. What can I do? I cannot change it now at this age.

My point is, you have objection for taking the name of Saraswati. I was talking about Saraswati. I do not know why you suddenly got up and then
started making comments against me. It is very uncharitable.

Second thing is, I want to take the name of Parvati. You may have objection for that also. I want to take the name of Lakshmi Devi. ...(Inferruptions)
Madam Speaker, these are all people we admire as Goddess.

HON. SPEAKER: Please conclude now.

SHRI M. VENKAIAH NAIDU: We admire them as Goddess. That is our culture. That is our heritage. That is our tradition. So, what I am trying to say
is, now what appears to my mind is, the utmost important thing is, education of the girl child. The Government has started that programme. Earlier
Governments have done it and our Government is also doing it in an effective manner. That should be taken up by all the people concerned at
various levels.

After Beti Padhao Beti Bachao, next is economic empowerment.

Any number of reservations you give, unless you empower women economically, unless you give them some right to property, unless you give them
employment opportunities and also self-employment, you will not be able to succeed to end this disparity between man and woman.

Thirdly, Madam, I come from an area where Self-Help Group movement is very powerful and it is where the women are in the forefront. s ot seri
ayeflor ot dcfl & wu A arepera far & @5 i das 31 swor A &, et aser & elol sifer wewifdfer D3ie (wordie) & afy 3 ord &, Iodiol serel &, Jodial soran Prn, Wi
aaf 3 & But the repayment of loan by the Self-Help Groups is 99.9 per cent. That speaks about the greatness of the women who are dealing in the
financial matters.

Then, in the scheme of Housing For All, the title of the house would be in the name of the lady or woman of the house. That also really helps us.

There are also schemes called Sukanya Samriddhi Yojana and Ladli Laxmi Yojna. Such schemes encourage the female child for education.
... Interruptions)

HON. SPEAKER: Naidu ji, please conclude. There is no doubt that there are many good projects.
...(Interruptions)

SHRI M. VENKAIAH NAIDU: I am concluding, Madam. The Government of the day has initiated many projects for the welfare of the women. But that
alone will not be sufficient. So, first, there has to be a social change; second, there has to be economic empowerment and third, there has to be
given political empowerment to women. We have given empowerment in panchayat raj and urban local bodies. Now, we have seen the experiment.
Initially people used to say, =z ardf &lem, 2reua ufer den, Afdew vas arz ufer den, 33 arg aifer aer 6ft, ama el of amtra fser ) 33 aga wIE uf¥afer am 3
...(=memer) In last 10 years, we could not have reservation for women at Parliament level because there was no consensus. Out Government is also
moving in the direction of evolving consensus. ...(Interruptions)

HToTotlzT J1e=ALT & 31 Ay 2aft w1 gprerEran & difmn,
....(eraEer)

SHRI M. VENKAIAH NAIDU: The point is that they could not evolve consensus in 10 years. We are also working in the direction of evolving
consensus and I hope we will succeed at the earliest and then we can move forward.



I would like to convey the greetings from my Government to all sisters, mothers and children across the country. We will keep in mind the spirit of
the suggestions given with regard to Committees. ...(Interruptions) As the Parliamentary Affairs Minister I can tell you that there is no adequate
representation of women in Committees. I would request the respective parties to suggest the names of female representatives, we will keep it in
mind and remind them also to give adequate representation to women as far as the Parliamentary Committees are concern. That suggestion is well
taken.

HTetoller 3iezrer & 3 Al agsht s 3 2eft @ Acar A deet B R e odl & urll - gandl o wRegar, o sftem Aerwe, offrdl JA ssean, offerdt Solon
et e, offwd! waren e, offerdl db.orerem, offeredl aig) e, offerdl gewom Ier, 9 sot el 3 €1 are Wbl Fiepl, wRiifes I 358 yrat wrer J sft JerEn aid & urEd,
offorctt dft. srcerara, sy od oft & - off Srer yaprer MR e, off Ister Fow, off Feemrer Rig Sft, 3 Swerdt & 5 A wft &ler Ager I dieton arad & amu At 33 Yo
AFHAG Yabe Iell dlad & 3R aefl IRl ol arad &, ¥ Gol a2l argeft 5 amu it 6t gyl it ao uga arft &)

HON. SPEAKER: The House stands adjourned to meet again at 3 pm.

13.58 hours
The Lok Sabha then adjourned till Fifteen
of the Clock.
15.04 hours
The Lok Sabha re-assembled at Four Minutes
past Fifteen of the Clock.
(Shri K.H. Muniyappa in the Chair)
MATTERS UNDER RULE 377 =

HON. CHAIRPERSON : Hon. Members, the Matters under Rule 377 shall be laid on the Table of the House. Members who have been permitted to
raise matters under Rule 377 today and are desirous of laying them, may personally hand over text of the matters at the Table of the House within
20 minutes.

Only those matters shall be treated as laid for which text has been received at the Table within the stipulated time. The rest will be treated as
lapsed.



